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English translation of Exhibit 1  

 

                                                                        Executive Engineer Office, 

                                                                        Building Development  

                                                                        Department, Zone – 3 

                                                                        Pune Municipal Corp.  

                                                                        Outward No. Zone - 3/1701 

                                                                         Dated 15/07/2021 

 

To, 

 

Manager, 

Maha Metro, Pune. 

The Auto On Building, First Floor, in front of Don Bosco Youth Centre, 

Near Saint Mira’s School, Koregaon Park, Pune- 411001 

 

Subject: Regarding debris dumped at Pune Peth, Bavdhan Khurd, Pune area 

under jurisdiction of PMC. 

Ref: 1) Site visit dated 02.07.2021. 

2) PMC Outward No. 655 dated 10.05.2020. 

 

During PMC officials site visit on 02.07.2021, it was observed that huge amount of 

debris was being dumped by dumper no. MH-12 SX 8788 at Survey nos. 11, 12, 15 

Pune Peth Bavdhan Khurd being under the jurisdiction of PMC. After enquiring the 

driver of the dumper about the same, he stated that, the debris were bought from 

Metro site at river front near PMC Bavdhan. The dumper had Maha Metro logo on it. 

Also, vide Ref 02, you have already been communicated regarding dumping of debris 

in the B.D.P Zone under PMC’s jurisdiction. However, Maha Metro has not taken any 

precaution in that regard. 
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Original Application No. 69/2020 has been filed in Hon’ble NGT court, for dumping 

of debris in B.D.P Zone, Pune Peth, Bavdhan Khurd by Maha Metro. In spite of being 

aware of this fact, contractors working for Maha Metro are still dumping debris at the 

said location. Hence, debris dumped by Maha- Metro should be removed immediately.  

 

Your department has dumped debris at Hill bottom, Hill top and B.D.P Zone. Due to 

flow of rain water during rainy season, this debris may flow towards the bottom of the 

hill and may cause big accident or loss to the residents living in the locality situated at 

the bottom of the hill. 

 

It may be noted that in case of any accident or loss of life due to these debris in future, 

Maha-Metro shall be held responsible. 

Kindly note. 

 

 

                                                                                       Signed 

                                                                                     (Devendra Patre)  

                                            Sub-Engineer, 

Building Development Department, Zone-3 

                 Pune Municipal Corporation 

 

 

Encl. Photo 

 

1) CPM/ Depot 

2) ED/R 1&2       

Please do the needful 

Maha Metro Rail Pune 

                                                                                                  Inward No. 40219 

                                                                                                    Dated: 26/07/2021 

117-B



118

Druti Datar
Exhibit 2



119

Druti Datar
Exhibit 3



120

Druti Datar
Exhibit 4



121

Druti Datar
Exhibit 5



122



 

English translation of Exhibit 5 

Executive Engineer Office, 

Building Development  

Department, Zone - 3 

Outward No. Zone - 3/3849 

Dated 25/10/2021. 

 

 

To, 

CPM- Depot, 

 

Sub: Regarding debris dumped at bavdhan area under PMC jurisdiction. 

 

Ref: 1 ) NGT application no. 69/2020. 

        2 ) PMC Site visit dated 02.07.2020. 

        3 ) PMC Letter 655 dated 10.05.2020. 

        4 ) PMC Letter (Zone-3) /1701  dated 15.07.2021. 

        5 ) Maha Metro Letter 3440 dated 28.09.2021.  

 

Application no. 69/ 2020 has been filed in Hon’ble NGT court for debris dumped at 

BDP zone (Kothrud & bavdhan area jurisdiction). Against the above appeal, hearing 

was held on 23.09.2021 and the following order has been issued “The learned 

standing counsel appearing for the Respondent No 3 as well as Respondent No 7 - 

Maharashtra Metro Rail Corporation Ltd pray for short accommodation to file 

additional affidavits with supporting documents as to the identification of trucks said 

to have unauthorized dumping and remedial measures to set right the same”. 

 

During site visit at S.N. 11, 12 & 15 Bavdhan Khurd on 10.05.2020 & 02.07.2021, 

dumper MH12 FZ 8140 was dumping debris on 10.05.2020 and dumper MH 12 SX 

8788 was dumbing debris on 02.07.2021. the dumper driver told PMC that the debris 

were brought from metro work site. Maha Metro logo was also displayed on the 

dumper.  

122-A



 

For removal of these debris, PMC has sent letter to Maha Metro vide ref. 2 & 3. 

However, PMC has levied a penalty of 25k on dumper MH 12 SX 8788 for 

unauthorized dumping of debris in BDP zone.  

 

PMC construction waste plant at Wagholi is functional and all such debris needs to 

dumped at this plant . 

 

Vide ref. 04, Maha Metro has conveyed PMC that the said dumper does not belong to 

Maha Metro or any of the contractor working for Maha Metro. And unauthorized use 

of Maha Metro logo has happened. Hence, legal should be taken on the concerned 

persons who are using Maha Metro Logo unauthorizedly.  

 

Also, auction plan to remove this debris from the BDP zone is required to be 

submitted by Maha Metro to PMC. 

 

Signed    Signed   Signed 

(Satish Shinde) (Devendra Patre)             (Shrikant Vaikhande) 

Junior Engineer Deputy Engineer.                    Executive Engineer 

B.V.V. Zone 3  B.V.V. Zone 3   B V V Zone 3  

PMC   PMC    PMC 
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English translation of Exhibit 6 

 

Maha Metro/ED/R2 Stations/Nalstop/2021/LR20451  Date: 10.11.2021 

 

To, 

Hon’ble Senior Police Officer, 

Hinjwadi Police Station, Pune 

 

Subject: Regarding unauthorized use of Metro logo 

Ref: 1) PMC Outward No.655 dated 18.05.2020 

2) Outward No. (Zone-3) Outward No.3849 dated 25.10.2021 

3) Application No. 62/2020 in National Green Tribunal 

 

Respected Sir, 

 

In view of the above subject, it may please be noted that construction work by Maha 

Metro is going on around various parts of the city. The debris generated from Metro 

works are disposed at designated locations by all the contractors. 

 

In these circumstances on 15.05.2020 Dumper No.MH-12 FZ 8140, MH-14 GO 5612 

and also on 20.07.2021 Dumper No. MH-12 SX 8788 are observed to be dumping 

debris from their dumpers at Pune Peth, Bavdhan Khurd, Pune PMC at survey no. 11, 

12, 14 behind water tank by unknown drivers who are using the Maha Metro, Pune 

logo unauthorizedly. 

 

We request you to take necessary legal action against the drivers of the above 

mentioned three dumpers for unauthorized & illegal use of Maha Metro, Pune logo. 

 

                                                                                                  From 

S.R. Jamble 

           Manager (Transport and Security). 

                                                                                              Maha -Metro 
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